
NATIONAL COMPAI{Y LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.S.P. No. 736 I (MAHI I 2ot7

CORAM: Present: SHzu M. K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOFIAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF
THE NATIONAL COMPAI{Y LAW TRIBUNAL ON 05.0I.2O18

NAME OF THE PAMIES: M/s. Counseled Mercantile Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

Xl,uur/, J.r&. tJuil, hl(/, --S-'ll"''

COMMON ORDER
C.S.P.No.G84 r?O-232 -..rTIMB. { -nr7
C.S.P. ilo. 736 -"0-232 ..-tTlMB . t -a17

1. The Learned Representative of the petitioner is2. For Wqrt sflilse adjourned to 19.01.2018.ii sd/-
Bhastiarapi-ntulaMohan
Member (Judicial)
05.01.2018.
aah

present.

sd/-

\.

M.K. Shrawat
Member (Judiciat)
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